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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Sh. Vijender Gupta, Leader of Opposition sought to know about the fate of the
Notice of Calling Attention given by him under Rule-54.

The Chair stated that the subject of the Notice was similar to the Notice under
Rule-280 given by him which has already been listed today and hence he was not
admitting the Notice for Calling Attention.

Question Hour :- Starred questions no. 41 to 49, 51, 52, 53 & 55 to 57 were
asked and replied to. Replies to starred questions no. 50, 54 & 58 to 60 and to un-
starred questions no. 120 to 185 were placed on the table.

Special Mention(Rule-280) :-

The following Members raised matters under Rule-280 with the permission of the
Chair:-

Sh. Shri Dutt Sharma

Sh. Vijender Gupta (Dy. Chief Minister intervened)
Sh. Vishesh Ravi

Sh. Akhilesh Pati Tripathi

Sh. Jarnail Singh (Tilak Nagar)

Sh. Jagdish Pradhan (Minister of Tourism intervened)
Sh. Rajender Pal Gautam

Sh. Manoj Kumar

. Sh. Naresh Yadav

10. Sh. Pawan Kumar Sharma
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The Chair adjourned the House for 30 Minutes for tea-break.

House reassembled.
Hon’ble Speaker in-chair.

Papers laid on the Table :-

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister laid the copies of the
following on the Table of the House :
I.  Appropriation and Finance Accounts for the year 2014-2015.
II. Report of the Comptroller & Auditor General of India for the year ended 31
March 2015.

Motion under Rule-107 :-

Ms. Bhavna Gaur moved the following Motion under Rule-107 with the

leave of the House :
“In pursuance to the recommendation made by the Committee on Ethics in
its second report tabled in this House on 30 March, 2016 this House
agrees to expel Sh. Om Prakash Sharma from the Membership of the
Legislative Assembly of NCT of Delhi with immediate effect.”

Sh. Vijender Gupta, Leader of Opposition questioned the propriety of the aforesaid
Motion and walked out of the House in protest alongwith other Members of
Bhartiya Janta Party.

The following Members participated in the debate:

Ms. Sarita Singh

Sh. Nitin Tyagi

Sh. Amanatullah Khan

Sh. Somnath Bharti

Sh. Jarnail Singh (Tilak Nagar)

Ms. Rakhi Birla

oA LN =



10.

11.

12.
13.

14.

15.

16.
17.

18.

19.

20.

21.

22.

Delhi

5.05 P.M.

5.09 P.M.

5.52 P.M.
5.54 P.M.

5.55 P.M.

5.59 P.M.

6.06 P.M.
6.07 P.M.

6.09 P.M.

6.10 P.M.

6.17 P.M.

6.24 P.M.

6.25 P.M.

Sh. Arvind Kejriwal, Hon’ble Chief Minister during his speech requested the
Members to pardon Sh. Om Prakash Sharma if he apologised to Ms. Alka Lamba
and the House and agreed to not to resort to such misconduct in future.

Sh. Vijender Gupta, Leader of Opposition came back into the House and expressed
his views on the Motion under consideration.

Smt. Bandana Kumari, Hon’ble Dy. Speaker in-chair.

Sh. Om Prakash Sharma, Hon’ble Member of Bhartiya Janta Party while justifying
his utterances in the House on 24 November 2015, expressed his regrets.

Hon’ble Speaker in-Chair
Sh. Om Prakash Sharma concluded his speech.

Sh. Manish Sisodia, Deputy Chief Minister also expressed his views and requested
Sh. Om Prakash Sharma to apologize to the House and also assure that he will not
repeat such misbehaviour.

Sh. Om Prakash Sharma walked out.

Deputy Chief Minister proposed that Sh. Om Prakash Sharma be suspended for
the next two sessions of the Legislative Assembly.

The House agreed to extend the sitting for 30 Minutes.

Ms. Bhavna Gaur moved the following amendment in the Motion under Rule-107:
“Keeping in view the sentiments expressed by the Members in the House and
magnanimity and forgiveness displayed by Hon’ble Chief Minister;

Giving equal respect to all the Members of the House and upholding the dignity of
the House;

With the hope that Sh. Om Prakash Sharma will not resort to such behaviour in
future;

Taking a lenient view, this House agrees to suspend Sh. Om Prakash Sharma from
the service of the House for the next two sessions.”

The Motion was adopted by voice-vote.

Adoption of Reports :-

L Narayan Dutt Sharma, Hon’ble Member moved the following Motion :
“Keeping in view the sentiments expressed by the Hon’ble Members, this House
agrees with the second report of the Ethics Committee tabled in this House on
30.03.2016 except for the last three lines of the Report.”
The Motion was put to vote and adopted by voice-vote.

II. Shri Somnath Bharti, Hon’ble Member moved the following Motion :
“This House agrees with the Third Report of the Committee on
Privileges presented on 30 March 2016.”
Sh. Vijender Gupta, Leader of Opposition questioned the propriety of the
aforesaid report and walked out of the House in protest.

The Motion was put to vote and adopted by voice-vote.

Calling Attention (Rule-54) :-

Sh. Jitender Singh Tomar called the attention of the House towards construction
of under-bridge at Rampura railway crossing.

Hon’ble Deputy Chief Minister replied to the Calling Attention.

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, all the Members of the House and others for their co-operation in
smooth conduct of the Session.

National Anthem - Jan-Gan-Man
The Chair adjourned the House sine-die.

Prasanna Kumar Suryadevara

31 March, 2016 Secretary
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